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The

Comptroller &Auditor General must be given

ical Guidance & Support over the audit of all the

odies in a state at every tier/category and
Technical Inspection Report as well as the
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[Nmmcompliance with any one condition at any
uring the award period will render a State
e for the performance grant until it again
»s compliant with all conditions.
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particular year, the proceeds from octroi and entry tax must

be excluded, and



